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Petition(s) for Special Leave to Appeal (C)...CC No(s).1738/2017
(Arising out of inpugned final judgnent and order dated 30/08/2016
in W  No. 2547/ 2016 passed by t he Hi gh Court of Bonbay at

Aur angabad)

RUKHVMANBAI W O SANTCOSH CHI NCHOLE AND ORS Petitioner(s)
VERSUS

DI GAMBAR PATI LBA WAGH AND ORS Respondent ( s)

(Wth appln. (s) for c/delay in filing and refiling SLP)
Date : 30/01/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR, JUSTI CE RANJAN GOGO
HON&#39; BLE MR, JUSTI CE ASHOK BHUSHAN
For Petitioner(s) M. Uday B. Dube, Adv.

For Respondent (s)
UPON hearing the counsel the Court made the follow ng
ORDER
Hear d t he | ear ned counsel for t he
petitioners and perused the relevant naterial.
Application for exenption from filing
official translation is allowed.
Del ay condoned.

W do not find any | egal and valid ground
for i nterference. The Speci al Leave Petition is
di snmi ssed.

(Neetu Khaj uria)
Court Master (Asha Soni)
Court Master



